Central Administrative Tribunal
Principal Bench

CP No.628/2017
In
OA No.898/2017

New Delhi, this the 6t day of February, 2018

Hon’ble Mr. V. Ajay Kumar, Member (J)
Hon’ble Ms. Nita Chowdhury, Member (A)

Sunil, Age 29 years,

S /o Shri Ramkumar,

R/o Vill. & PO : Jhamola,
Teh-Julana, Distt. Jind (Haryana).

Vikram, Age 29 years,
S/o Shri Prem Kumar,
R/o Vill-Khanda Kher,
PO Khanda Kher, Teh-Hansi,
Distt. Hisar, Haryana.

Krishan, Age 50 years,

S/o Shri Prabhu Ram

R/o Vill-Gosain Khera,

PO : Shamlo Kalan, Teh-Julana
Distt. Jind, Haryana.

Vikash, Age 25 years,

S/o Shri Satbir Singh

R/o Vill. Kharainti Teh-Julana,
Distt. Jind, Haryana.

Rakesh Kumar, Age 24 years,
S/o Shri Ramesh Sharma,
R/o Vill-Gosain Khera,

PO : Shamlo Kalan,
Teh-Julana,

Distt. Jind, Haryana.

Satpal Singh, Age 53 years,
S/o Shri Rattan Singh,
R/o H. No.421 Sector-9 UIE,

Jind, Haryana.
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Manoj, Age 23 years,

S /o Shri Karambir,

R/o Vill-Anoopgarh,

PO : Biroli, Distt. Jind Haryana.

Manjeet Kumar, Age 28 years
S/o Shri Ramchander Singh,
R/o VPO Shamlo Kalan,
Distt. Jind, Haryana.

Devwart, Age 32 years,

S/o Shri Sat Pal

R/o VPO Bhishampura,
Teh & Distt. Jind, Haryana.

Kapil Sindhu, Age 26 years,
S/o Shri Ajmer Sindhu,
R/o VPO : Kharda Kheri,
Teh-Hasrsi,

Distt. Hisar, Haryana.

Anil Kumar, Age 34 years,
S/o Shri Ramphal Singh,

R/o Vill Kharenti Teh-Julana,
Distt. Jind Haryana.

Sonu, Age 29 years,

S/o Shri Jagbri Singh,

R/o VPO Karela,

Teh-Julana, Distt. Jind Haryana.

Dharampal Age 37 years,
S/o Shri Ram Kumar R/o VPO Ugalan,
Teh-Hansi, Distt. Hissar, Haryana.

Suresh Kumar, Age 51 years,
S/o Shri Hargyan Pandit,

R/o VPO Madina Teh-Meham,
Distt. Rohtak Haryana.

Mandeep, Age 22 years,

S/o Shri Jagidish Chand,

R/o VPO Mondhal Khurd,

Teh and Distt. Bhiwani Haryana.
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Ankit Verma, Age 29 years,

S /o Shri Shiv Chandra Verma,
R/o Vill-Kharjhara,

PO : Mahesh Khera Distt. Unnao.

Dinesh Kumar, Age 27 years,
S/o Shri Inder Singh,

R/o Vill-Mirch Pur,

PO : Mirch Pur,

Distt. Hissar Haryana.

Om Parkash, Age 58 years,

S /o Shri Faquria,

R/o Vill-Ghaso Teh-Narwana,
Distt Jind Haryana.

Surender Kumar, Age 29 years,
S/o Ram Kumar,

R/o Vill-Danoda Kalan Teh-Narwana,

PO : Danoda Distt. Jind Haryana.

Gurbachan, Age 25 years,
S/o Shri Randhri Singh,

R/o Vill-Dahola, Teh-Jind Distt. Jind Haryana.

Om Parkash Age 51 years,
S/o Shri Bhoop Singh,

R/o Vill-Dumarkhan Kalan,
Teh-Narwana, Jind Haryana.

Sandeep, Age 27 years,

S/o Shri Rajender Singh,
R/o VPO Jhanj Kalan,

Teh & Distt. Jind, Haryana.

Devi Parshon, Age 29 years,
S/o Ramdiya,

R/o VPO Kharal, Teh Narwana,
Distt. Jind, Haryana.

Devi Parsan, Age 35 years,

S/o Shri Prem Chand,
R/o VPO Kharal, Teh-Narwana,
Distt. Jind, Haryana.

(By Advocate: Shri U. Srivastava)
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VERSUS

1. Smt. Manju Gupta,

General Manager,

Northern Railway, Baroda House, New Delhi.
2. Anshul Gupta,

The Divisional Railway Manager,

Northern Railway, Estate Entry Road, New Delhi.
3. Vijay Sharma,

Divisional Engineer,

O/o The Divisional Railway Manager,

Northern Railway, Estate Entry Road, New Delhi.

... Respondents.
(By Advocate : Shri Shailendra Tiwari)
ORDER (ORAL)

Mr. V. Ajay Kumar, Member (J) :-

When the matter was taken up for hearing, learned counsel for
applicants submits that respondents have passed orders in
pursuance of the orders of this Tribunal, though they rejected their
claim. In the circumstances, and in view of the substantial
compliance of the orders of this Tribunal, CP is closed. Notices are
discharged. However, applicants are be at liberty to avail their
remedies, in accordance with law, with regard to the orders, now,

passed by the respondents.

( Nita Chowdhury) (V. Ajay Kumar )
Member (A) Member (J)
(rk’





